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5. No. State Ho. of Mode! Name of Model
Stations Stations

1 2 3 4

Howrah 

Ourgapur 

Malda Town 

Kharagpur

Total 67

Platforms At Balaaore Station

*829. SHRI SAMARENDRA KUNDU: 
Will the Minister of RAILWAYS be pleased to 
state:

(a) whether tiiere is proposal to fully 
cover the Balasore railway station by con> 
structing all weather permanent roof struc­
ture over it;

(b) if 80. when the work is hkely to start;

(c) If not. the reasons therefor;

(d) whether it ts also proposed to raise 
the f̂ atforms at the Balasore Railway Sta> 
tion; and

(e) If so» when the work will start"̂

THE MINISTER OF RAILWAYS (SHRI 
GEORQE FERNANDES): (a) No, Sir.

(b) Does not arise.

(c) Balasore railway statbn has been 
provided with 1812m  ̂of platform covering 
against the requirement of as per

norms. About 150 Sqm. of additional cover­
ing is under execution. In addition there is a 
waiting hall measuring 87m .̂

(d) No. Sir.

(e) Does not arise.

Kandia-Bhatinda Pipeline

*830. SHRI YASHWANTRAO PATIL: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state:

(a) whether commitment charges have 
been paid to the WorkI Bank for the undls> 
bursed ban for the Kandla*Bhatinda pipe­
line project;

(b) If so. the details thereof; and

(c) when the ban is likely to t>e utilised?

THE MINISTEROF PETROLEUM AND 
CHEMICALS (SHRI M.S. GUHU- 
PADASWAMY): (a) Yes, Sir.

(b) Commltnrent charges amounting to 
about Swiss Francs 2.00 lakhs (equĥ . to Rs.
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22.60 (akh$) for the period fiom 11 1U 9  to 
14th December, 1989 have been paid to 
World Bank in March, 1990 towards undis­
bursed ban for the Kandla-Bhatinda Pipe­
line Project.

(c) The ban for Kandla-Bhatinda Pipe­
line project is likely to be utilised wHhlri about 
40 months from the date of approval of the 
project by the Government. The project Is 
still under consideration of the Government.

Begesse Based Paper Plante

*831. SHRIBALASAHEBVIKMEPATIL: 
Will the Minister of INDUSTRY be pleased to 
state:

(a) the general economic viabilfty of the 
Bagasse based paper plants for writing, print- 
ing, craft paper and low grammage paper;

(b) whether there is a persistent'de­
mand for providing more incentives for eco­
nomic viability of the paper Industry taking 
into consideration the expenditure Involved 
in water pollution control measures in the 
paper industry;

(c) if so, the reaction of Government 
thereto: and

(d) the additional incentives proposed 
to be given to this industry in additional to the 
existing concessions/incentives

THE MINISTER OF INDUSTRY (SHRI 
AJIT SINGH): (a) Economic viability of a 
bagasse-based pulp/paper project would 
differ from project to project. However, hav­
ing regard to the availability of cellubsic raw 
materials resource constraints and foreign 
exchange savings etc., manufacture of pulp/ 
paperf rom bagasse is considered desirable.

(b) to (d). Paper Industry, in its varbus 
representatbnstotheGovemment, hasbeeh 
pleading for more fiscal concessbns/lncen-

tives. The suggestbns made ̂  the thisbehaff 
are kept in view by the Government wNie 
evoĥ ing polbles for the bng-term growth of 
the Paper Industry, from time to time. Some 
specifb concessbns/lncentives that have 
been albwed are:

I) Paperconfalning not lessthan 75% 
by weight of pulp made from 
bagasse, raw jute and mesta is 
exempt from excise duty;

ii) Large/Medium/Small paper mills 
using ago-residue >and other non- 
conventional raw materials at least 
upto 50% are charged excise duty 
at concessional rates;

iii) The Paper and Paper Board Indus­
try, based on agricultural residue, 
has been brought under the scheme 
of Minimum Economic Capacity, 
which has been fixed at 33,000 
TPA.

iv) Import of wood pulp, wood chips, 
logs and waste paper has been 
albwed under OGL at a nominal or 
low rate of customs duty;

V) The non-MRTP/non-FERAoompa- 
nies have been exempted f<t>m 
obtaining industrial licence, pro- 
*vbed the investment in the project 
is upto Rs. 50 crores if the jnit Is 
located in a Centrally declared 
backward area, or upto Rs. 15 
crores, if the unit Is located In non­
backward area, subjecttofulfllment 
of certain standard condltbnS.

Kharagpur-Digha Rail Line

*832. DR.DEBIPROSADPAL:Willthe 
Minister of RAILWAYS be pleased to state:

(a) whether there is a persistent pubib 
demand for completbn of the rallw«  ̂ Hne


